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 Nowirications  Unner  Motor  VeHnIcies
 Act,

 wr  9450
 StaTEMENT  RE.  REASONS

 डा.  IN  LayIN3  PAPERS.

 THE  MINISTER  OF  STATE  IN
 CHARGE  OF  THE  MINISTRY  OF
 SHIPPING  AND  TRANSPORT  (SHRI
 CHAND  RAM):  I  beg  to  lay  on  the Table:—

 (1)  A  cach  of  the  following
 Notifications  (Hindi  and  Eng-
 lish  veruions)  under  sub-section
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 (3)  of  section  193  of  the  Motor
 Vehicles  Act,  1939:—

 (i)  The  Delhi  Motor  Vehicles
 (Fourth  Amendment)  Rules
 1977,  published  in  Notifica-
 tion  No.  SECE.  3(58)/76-T pt/
 10854  in  Delhi  Gazette
 dated  the  1  September,

 मु
 together  with  an  ex-

 अ  memc

 (ii)  The  Delhi  Motor  Vehicles
 (Fourth  Amendment)  Rules,
 1977  published  in  Notifica-
 usa  No.  Ea 39  Tpt/
 7
 pis ry

 lhi  Gazette
 the  2  i  September,

 on  together  with  an  expla-
 natory  memorandum.

 a
 Notification  No.  SECE.

 98)/76-Tpr/r619)  16206
 publish  n  Delhi  Gazette
 dated  ne  16th  December, 1977  containing  corrigen-
 dum  to  Notification  Rio. SECE.  3(98)/76-Tpt/11729
 dated  the  21st  September,
 1977  together  with  an  ex-

 ry Pp
 (2)  A  statement  (Hindi  and  Eng-

 versions)  showing  reasons
 for  delay  in  laying  the  Noti-
 fications  mention  at  (2)  (i) and  (ii)  above.
 library,  See  No,  LT-1485/77]

 Dety1  Sikh  GurDWARA  MANAGEMENT
 Committee  (REODTRATION  oF  ELEcToRS)

 ‘Apt,  RULes,  1977

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  HOME  AFFAIRS  (SHRI
 DHANIK  LAL  MANDAL):  I  beg  to  lay on  the  Table  a  copy  of  the  Delbi  Sikh
 Gurdwara  Manage  ent  Committee(Regise tration  of  Electors)  (Amendment)  Rules,
 1977  (Hindi  and

 mh
 versions)  pub-

 1502  in  Notification  No.  F.  16(8)/77  in
 Delhi  Gazette  dated  the  19th  Dece  ber

 मग
 under  sub-section  (4)  of  section  39

 Delhi  Sikh  Gurdwara:  Act,  1971.
 [Placed in  library.  See  No,  LT-1486/77]

 Review  AnD  ANNUAL  REPORT  oF  ‘Hin.
 pustan  AnTipiotics  Ltp.,  Pimpri  FOR

 1976-77
 THE  MINISTER  OF  STATE  IN  THE

 MINISTRY  OF  PETROLEUM  AND
 CHEMICALS  AND  FERTILIZERS

 Foor]
 JANESHWAR

 MusHRA)
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 to  lay  on  the  Table  a  co;
 PY

 ¢
 ण the  following  papers  (Hindi  and  English


